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strengthen the e i ting facilif for 
training of nior and Jm.termedia e le-
vel PC. on el. 

iii) The Registmrs agreed to tep 
up the tempo of recovery of coopera-
tive due. 

iv) For strengthening the primary 
agricultural credit ocie~ie at the vill-
age level, the Cbnference sugge ted 
that the existing m rgins available to 
State and Central cooperative banks 

. and primary 130cieties honld be review-
d itb a vie to increa ing the mar .. 

g'n to primari .... The State Govern-
ment , in consultation with the Natio-
nal Bank for Agricultural and Rural 
Oevelopment, will have to work out 
revi~ margins, whet vet necessary. 
The Registrars also pointed to the need 
for increasing the mar,gins to coopera-
tives for di tdbutton of fertili rs. The 
Government have takeD note of this 
recommen9ation and this will be kept 
in view when the present margins are 
revi ~ed. 

v) The Conferemce recommended a 
programme of rehabilitation with ade~ 
quate financial upport, of the ' ick' co-
operative ugar factorie. The N ationa! 
Cooperative Development Corporation 
will consider tepping up allocation for 
tbis programme, consintent with the 
overall availability of irs resource . 

vi The Conference recommended 
that the programme of cooperative s.pin-
ning mills hou1d get the full sup.. 
port from Oovernmemt and financing 
in titution . A provi ion of R. 20 
crore ha n made in the 6th Plan 
for grower pin.ning mi11s, I Thh provi~ 
ion L inadequate in the context of 

1 rge d mands. Th mid~term apprai.al 
of the 6th Five Year Plan will (ake 
into account the additionai ontla}"3 re-
quired for thi purpo~, 

vH) For h lpimg the weaker sections, 
he R i trar T ocmmended ear mark-
in 0 fund , 1i ral pattern of financial 
a i tan for cooperativer; of weaker 
sectiC!D and special Iprogramme for vU-

lag arti an, Th State Governments-
are to fOfl;rtu]ate ' s ecific programtn 
and earmark fund ' for this purpose. The 
State Gov rnments could also draw up-
on the as i tance a vailaible from the 
National Cooperative ne\telopmeant Cor-
poration for t'nese programmes. 

viii) The Registrars recommended 
that ' the Central GOvernment should 
con. tHute a Committee to review of 
Cooperative Laws and admini tmtion in 
~he country_ This recommendation will 
be placed 'before the next meeting of 
the State Mini ter of Cooperation, 

ix) The Conferemce a1 0 recommend-
ed setting up of study Teams for ma-
jor crops to con ider mea ures for ex-
panding inter- tate and export trad'e in 
agricultural produce by cooperatives 
with necessary coordination between the 
primary, State and National Level Co-
operati Ve Marketing Federations. After 
identifying the major commodities for 
which uch study teams have to be' 
appointed, the N atiomal Cooperrative De-
velopment Corporation will constitute 
the Study Teamts. 
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Provision of ktichen sinks in type UI 
Quarters in Mandir Marg 

2380. I HRI DHARAM D S SHAS-
TRI: Will the Mini er of WORKS AND 
HOUS~G be plea ed to state: 

(a) whether kitchen sink .have been 
provided in certain quarters of type m 
in Sector D. Mandir Marg; Gole Mar4 

ket, New Delhi; 

(Ib) if so the quarters indicating the 
number th~t have b en provided kitchen 
sink during the )a t three years (year-
wise) ; 

(c) whether the re ' ident of type III 
quarter, are entitled for the provision of 
kitchen sinks; and 

Statement 

(d) if so, the reasons why other allot .. 
tees in ctor D have not been provided 
thi facility? . 

THE DBPUTY MlNISmR' IN THE 
MINISTRY OF WORKS D HOU 

G (SHRI MOHAMMED USMAN 
ARIF): (a) and (b) Kitchen sink hiS 
been provided -in quarter N.. 1).744, 
Mandir Marg, in 1982-83 on payment of 
additional licente f~. 

(c) and (d) • In tlle new qdarte , kit-
chen sinks are being provided at the tim 
of constuction bUt decision for provision 
of kitchen sinks in the old quarters has 
not yet been taken. Individual reque s 
for provi ion of kitchen sinks in the quar-
ters already constructed 'are howey r, con· 
sidered subject to availability of funds and 
on payment of additional licence fee. 

Supply of Food Articles to enJ. and 
Orissa 

2381. SHRI A. K. BALA'N: Will the 
Mini ter of FOOD D CIvu, SU p~ 
PLIES be plea ed to tate the detail of 
food article 'allotted nd up Ii t)y the 
Central Government to the State of 
Kerala and Oris a inee 19801 

T E MINISTER OF TATB OF T E 
MtNISTRY OF FOOD AND CIVIL 
UPPLY (SHRI HAGWAT JHA 

AZAD): A statement howi.ng allotment 
and offtake of food articles in re pect of 
the State of Kerala and Orissa for the 
year 1980 to 1982 and upt() reb, 1980 
i aU ched ( nne ure) . 

AHotment and 0 -tak.e of ~ d article in respect of Kerala and Ori c:a for the year8 
1980-82 and npto March, 19R3 

lat 

Kttrala 

I I 

J98a • 

Allotwent __ __ _ - - -- .. - -. -~- . -.-
Foodgrains Sugar Edib r (Metric il-
tonnes} Tonnes) (rvIetric 

to·nne ) 

2 3 4 

1815·~6 12594° 
167 .00 I!l 940 a8 0 

13 1'1:8649 2 7 

Off-take 
.... - - --_. -. . ---_. 
F odgrains Sugar Edi 1 

('000 (Metric Oil 
tonnes) tonn s) (Metri 

tonner.) 

5 6 7 

88 .... 1 

1I71.g @ 




